IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERAB fD BENCH
AT HYDERABAD

0.A, 1118891, | Dt. of Decision : 9-8-94,

Ch. Baburao es Applicant.
Vs

1. Gensral Manager,
SC Rly, Rail Nilayem,
Secundgrab ad.

2. Divisional Railway Mamager,
- §C Rly, Vijayawada. .. Respondents.

Counsel Por thea Applicant_ ¢t Mr. M., Lakshmanamurthy
' (rot present)

Counsel for the Rgspondents : Ffr. V. Bhiaanhﬁ,'ﬂédl.tﬁsc.

CORAM:

THE HON'BLE SHRI A,V, HARIDASAN : MEMBER(JUDL.)

THE HON'BLE SHRI A.B. GORTHI : MEMBER (ADMN,)
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oA 1118/91, Dt. of Order :5-8-94.,

( ORDER PASSED BY HON'BLE SHRI A.V.HARIDASAN, MEMBER (A) ).

None for the applicant. Shri V.Bhimanna, learned
standing counsel for the Respondents appeared and reportgd
ready to argue the mattér. None.uas present for tha
applicant on the previous thres occassions.q;éance it
_appearéﬁ;}hat the applicant is not interasted in prosecuting .

the application. Accordingly the 0.A. is dismissed for

o

(A.V.HARIDASAN)
Member (J)

default, No order as to costs.

(A.B.GURTQ )
Membar (A

gt. 9th ﬂugl.'l_srt. 12_94-
Dictated in Open Court,

s
avl/ A
- | DEPUTY REGISTRAR(3)

Copy to:

14 The General Manager, South Central Ralluay,
Rallniﬁayam, Secundarabad.
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gnstg lg;z:::i lﬂa?j::{;i y\!??g;g:;c’ia . flosccd ps 953’3 zﬁna pp e
3. One copy to Mr.M. Lakshmana Murthy, Advocatia*rwgﬁﬁydsrabad.
4., One copy to Mr.V.Bhimanna,Addl.CGSC,CAT,Hyderabad,
S+ One copy to Library,CAT, Hyderabad,

6+ One spare capy.
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